1059 Written Answers

(ii) the requisite machines, ins-
truments, tools and spare
parts as well as the necessary
training and teaching aids,

c.if, port of entry, the total
cost of equipment not ex-
ceeding 1,500,000 Swiss
Francs.

B. The Counci] of Scientific and In-
dustrial Research will provide—

(i) an Indian Deputy Principal of
the centre;

(ii) Indian wunderstudies to the
Swiss imstructors;

(iii) necessary administrative and
auxiliary personnel for the
centre;

(iv) suitable site, buildings and
premises for the centre, the
buildings being provided with
adequate electrical and water

installations, as well as an
adequate number of tele-
phones;

(v) necessary equipment and
furniture for the centre, in
addition to the equipment
supplied by the Foundation;
and

(vi) the other working expenses.

REFINANCING FACILITIES BY THE REFIN-
ANCE CORPORATION

*113. SHr1 MAHESWAR NAIK:
Will the Minister of FINANCE be
pleased to state:

(a) whether jt is a fact that some
new changes have been effected in the
scheme of refinancing facilities offered
by the Refinance Corporation for In-
dustry Private Limited with the
approval of the Government of India
and the United States Technical Co-
operation Mission in India;

(b) in what way the new changes
are an improvement upon the scheme
that existed before; and

(c) to what extent the volume of
the business of the Corporation is
expected to rise under the new
scheme? -
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Tug DEPUTY MINISTER or FIN-
ANCE (Surr B. R. Buagar): (a) and
(b) The scheme has been extended to
cover more scheduled banks and cer-
tain other approved financial institu-
tions. The maximum period of a loan
has been increased from 7 to 10 years
and the Corporation has been given a
larger discretion to determine the
eligibility of a particular industrial
umnit.

to Questions

(¢) With the liberalisation in the
terms and conditions of refinance, the
business of the Corporation has rela-
tively increased in recent months.
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+[PUBLICATION IN HINDI OF RESOLUTIONS
or LLAw MINISTRY IN (FAZETTE OF INDIA

148. Surt NAWAB SINGH CHAU-
HAN: Will the Minister of LaAw be
pleased to state what arrangements
have been made or are proposed to be
made for publishing in the Gazette of
India the resolutions pertaining to his
Ministry in Hindi also?]
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[Tee DEPUTY MINISTER or LAW

(Surr R. M, HaJarNAvIiS): Arrange-
ments already exist in the Translation

+[ 1 English translation. -
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Section of this Ministry for providing
Hindi version of resolutions etc. and
all resolutions pertaining to this Min-
istry for publication in the Gazette of
India will be publisheq in Hindi
also.]
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+[PUBLICATION OF RESOLUTIONS PER-

TAINING TO THE MINISTRY OF EDUCATION
N Hinbr

149, Surt NAWAB SINGH CHAU-
HAN: Will the Minister of Ebpuca-
TION be pleased to state what
arrangements have been made or are
proposed to be made for publishing in
the Gazette of India resolutions per-
taining to his Ministry is Hindi also?]
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+[{Tue MINISTER or EDUCATION
(Dr. K. L. SEHRIMALI): In compliance
with Ministry of Home Affairs direc-
tive dated 27th March, 1961 instruc-
tions have been issued to publish

Government resolutions hereafter in
Hindi also.]
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to Questions 1062
arfearfas  merafaal 1 SqqEAET
¥ faggg ¥ gwmfa s % fag
#r¢ Tt wifg #r ATy fEwan
g, afx g, ar o wwre *r feady
Tifezat g€ 91 g7 A7 foad sufeaqi
o fagr ; #w

(@) =197 & FIrq7 T g ™A
1 aigTraar o fa= foar § fo g@
vF1e w miesat fafewe mafa &
ITCT FT AT & 7

ON THE GLOSSARIES OF
TECHNICAL TERMS

150. Smrt NAWAB SINGH CHAU-
HAN: Will the Minister of Ebuca-
TION be pleased to state:

(a) whether his Ministry held any
seminar etc. for obtaining opinions
about the suitability of the glossaries
of technical terms prepared by his
Ministry and, if so, how many such
seminats were held and how many
persons participated in them; and

(b) whether his Ministry has con-
sidered the desirability of holding
such seminars at regular intervals?]
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+[Tee MINISTER or EDUCATION
(Dr. K. L. SHrimALI): (a) and (b)
The terms are evolved by committees
of experts of each field and they are
finalised only after the opinions of
State Governments, universities, edu-
cational institutions and individuals

+[ 1 English translation.



